@ TEM NO. 93 REG STRAR COURT NO 1 SECTION |1 A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR B. SUDHEENDRA KUNMAR

Petition(s) for Special Leave to Appeal (Crl) No(s).4174/2006

JAPANI SAHOO Petitioner(s)

VERSUS

CHANDRA SEKHAR MOHANTY Respondent ( s)

(Wth office report )

Date: 26/03/2007 This Petition was called on for hearing today.

For Petitioner(s)

M. Suresh Chandra Tri pat hy, Adv.

For Respondent (s)
M . Janaranjan Das, Adv.

M. Swetaketu M shra, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER

List the matter before the Hon' ble Court.



rd

(B. Sudheendra Kumar)

Regi strar



